NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Wednesday the 06t day of September 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mrs. Shreesha
Merla, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) State Tax Officer Mr. B Vijay
(Ins) No. 292/2023 Vs
For Condone Delay S. Rajagopal
IA No 888/2023 Liquidator & Anr.
2 Comp App (AT) (CH) Millenium Steel India | Ms. Revathi
(Ins) No. 293/2023 Private Limited Manivannan
Delay in refiling Vs
IA No. 892/2023 Sripatham
For Condone Delay Venkatasubramania
IA No. 890/2023 Ramkumar, RP of
For Stay Sical Logistics Ltd.
IA No. 891/2023
For Hearing (Part Heard)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
3 TA (AT) No. 94/2021 Jitendra Virwani M/s UKCA & Mr. Pawan
(CA (AT) No. Vs Partners Jhabakh- R1, R11
363/2019) MRO TEK Reality R13 & R15
For Injunction Limited & 20 Ors Mr. Rajesh
IA No. 517/2023 Ramanathan- R2-
R8, R14
Mr. Ashok
Bannidinni- R10,
R17 & R19
4 TA No. 218/2021 K. Sailendra & 6 Ors Mr. Srinivasaraju Ms. K. Sandhya

(Comp App (AT) (Ins)
No. 978/2020)

Vs

Aayusiddhi Life
Sciences Pvt Ltd & 5
Ors

Chitrapu

Rani R1

Mr. S
Chidambaram,
PCS, R3 & R4
Mr. Arpit Shukla
R5 & R6




For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
) Comp App (AT) (CH) Anirudh Agro Farms Ms. Deepika Murali | Ms. Lakshana
(Ins) No. 166/2023 Limited Rep by its Viravalli- R1
IA No. 540 & Director Mr. Mr. P Ravi Charan
541/2023 Kondareddy Ravinder R2
Reddy
Vs
Dr. Govindarajula
Venkata Narasimha
Rao RP, Viceroy Hotels
Ltd. & Anr.
WITH
6 Comp App (AT) (CH) Dr. Govindarajula Ms. Lakshana
(Ins) No. 170/2023 Venkata Narasimha Viravalli
IA No. 551 & Rao
552/2023
WITH
7 Comp App (AT) (CH) Asset Reconstruction Mr. P Ravi Charan Ms. Lakshana
(Ins) No. 183/2023 Company (India) Ltd. Viravalli
IA No. 584 & Vs
585/2023 Dr. Govindarajula
Venkata Narsimha Rao,
RP for Viceroy Hotels
Limited
8 Comp App (AT) (CH) Archana Ashok Prop Mr. H Karthik Mr. Arjun K Perikal
(Ins) No. 314/2022 Karmik Infra Seshadri
For Additional docs Vs
IA No. 665/2022 Ozone Urbana Infra
Developers Pvt. Ltd.
9 Comp App (AT) (CH) Indian Renewable Mr. Vinod Kumar Mr. Anant
(Ins) No. 439/2022 Energy Development Merathia- R1
For Exemption Agency Limited Ms. Anusha Peri-
IA No. 1113/2022 Vs R3, R4
For Stay Kondisetty Kumar Mr. V Mahesh- R5
IA No. 1114/2022 Dushyantha & 7 Ors Mr. B.
Chandrasekaran-
R6,
Mr. T
Shrinikethan- RS8.
10 | Comp App (AT) (CH) Jasin Jose Mr. Jerin Asher Mr. R Vishnu
(Ins) 36/2023 Vs Sojan
For Condone Delay Regional Provident
IA No. 131/2023 Fund Commissioner-II
For Stay
IA No. 132/2023
11 Comp App (AT) (CH) IFCI Limited Mr. MV Kini Mr. Anant

(Ins) No. 119/2023
For Stay
IA No. 408/2023

Vs
Mr. Kondasetty Kumar
Dushyantha & 8 Ors.

Merathia- R1
Mr. I S. Uppin- R4




12 | Comp App (AT) (CH) P A Ahammed Mr. M Gireesh Mr. PV Vinod- R1
(Ins) No. 126/2023 Vs Kumar
For Stay Dhanlaxmi Bank Ltd. &
IA No. 427/2023 Anr.
13 | Comp App (AT) (CH) Sunbeam Structurals Mr. Jayanth Mr. P Raj Kumar
(Ins) No. 173/2023 Pvt. Ltd. Viswanathan, PCS Jhabakh- R1
To dispense with Vs Mr. Bhagavath
IA No. 557/2023 Sachin Srinivasa Krishnan- R3
For Stay Bhattad, RP of G K
IA No. 556/2023 Industrial Park Pvt.
To implead Ltd. & 2 Ors.
IA No. 692/2023
WITH
14 | Comp App (AT) (CH) KG Muralidharan Mr. Avinash Mr. P Raj Kumar
(Ins) No. 174/2023 Vs Krishnan Ravi Jhabakh- R1
For Stay Sachin Shrinivasa Mr. Bhagavath
IA No. 558/2023 Bhattad, RP of G K Krishnan- R3
For Exemption Industrial Park Pvt.
IA No. 559/2023 Ltd. & 2 Ors.
To implead
IA No. 804/2023 WITH
15 | Comp App (AT) (CH) Sachin Srinivas Mr. Raj Kumar Mr. Bhagavath
(Ins) No. 175/2023 Bhattad, Erstwhile RP, | Jhabakh Krishnan- R1
For Stay G K Industrial Park Ms. Elamathi- R2
IA No. 567/2023 Pvt. Ltd.
For Additional docs Vs
IA No.565/2023 Edelweiss Asset
For Exemption Reconstruction
IA No. 566/2023 company Ltd & Anr.
To implead
IA No. 693/2023 WITH
16 | Comp App (AT) (CH) Premier Chennai Mr. Anirudh
(Ins) No. 211/2023 Properties Limited Krishnan
For Exemption Vs
IA No. 701/2023 Sachin Shrinivasa
Bhattad & Anr.
WITH
17 | Comp App (AT) (CH) Premier Chennai Mr. Anirudh
(Ins) No. 263/2023 Properties Limited Krishnan
For Exemption Vs
IA No. 824/2023 Sachin Srinivasa
Bhattad, RP & 2 Ors.
18 | Comp App (AT) (CH) The Federal Bank Ltd. | Ms. Deepa Mr. Anil D Nair- R1
(Ins) No. 269/2023 Vs Harigovind

For Directions
IA No. 835/2023

Ruben George Joseph,
The Liquidator Platino

Classic Motors Pvt.
Ltd.




For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
19 | TA (AT) No. 121/2021 | Kari Venkateswarlu Mr. Ravi Mr. Kumarpal R
(Comp App (AT) (Ins) Vs Rajagopalan & Chopra
1165/2019 Keshan Trading Associates
To Implead Corporation
IA No. 511/2021)
20 | TA (AT) No. 181/ D. Aravindakshan Prof. D Mr. K Mahadevan-
2021 Vs Arvindakshan R1-R6
(CA (AT) No. Agastya Bio Pharm
191/2019) India Ltd. & 5 Ors
21 Comp App (AT) (CH) J. Somashekar Mr. Badri Vishal & Mr. B Dhanaraj-
No. 09/2021 Vs Ms. Anisha Gupta R1
For Stay M/s Vels Studios and Mr. B Sivaraman-
IA No. 27/2021 Entertainment Pvt. Ltd. R2, R3, R5
For Exemption & 5 Ors M/s Aiyar & Dolia
IA No. 28/2021 R6
22 Comp App (AT) (CH) S Senthil Kumar Mr. K. Moorthy Mr. K.
(Ins) No. 85/2022 Vs Chandrasekaran-
For Exemption State Bank of India & R1
IA No. 176/2022 Anr
For Stay
IA No. 177/2022
For Urgent Hearing
IA No. 178/2022
23 Comp App (AT) (CH) Krishna Metal Mr. S Chidambaram | Mr. R
No. 112/2022 Industries Pvt Ltd & 5 Parthasarathy- R1-
For Urgent Hearing Ors R4
IA No. 1026/2022 Vs
For Stay Vijay Kumar Goyal & 3
IA No. 1027 & Ors
1028/2022
24 Comp App (AT) (CH) Anraj Bhandari Mr. R Subramaniam | Ms. Rajashree-R1&
No.113/2022 Vs Raja R2
To dispense with Stove Kraft Private Mr. Anant
IA No.1032, 1033 & Limited & 4 Ors Merathia- R4
1034 /2022 Mr. S Aravindan-
R5
25 | Comp App (AT) (CH) G. Govindasamy Ms. S Manjula Devi | Mr. ML Ganesh-
(Ins) No. 141/2022 Balasubramaniam R1
Vs Mr. B Dhanaraj-
Indian Overseas Bank R2
& Anr.
26 Comp App (AT) (CH) UCO Bank Mr. Srinath M/s. J Sagar
(Ins) No.155/2022 Vs. Sridevan Associates
For Stay G. Ramachandran Mr. Vinod Kumar
IA No. 361/2022 Liquidator of Sai
For Interim Injunction | Regency Power
IA No. 362/2022 Corporation Pvt. Ltd.




27 Comp App (AT) (CH) Prakasan V & 10 Ors Mr. Shivshankar R Mr. Varun
(Ins) No.309/2022 Vs Panicker Venkatesan
For Stay Shri. Ravindra
IA No 708/2022 Chaturvedi

Copy to:

By the order of Hon’ble Member (J)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com
Ph-044-28880500



http://www.nclat.nic.in/

